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employees who hold posta correspondIng to 
which there are no posts under the GOI'ftn-
ment of Punjab. The Chandigarh Adminl-
atration are preparinll proposals equating 
these posts with posts under Covunnxnt of 
Punjab having similar duties and responsi-
bilities for purpose of revision of their pay 
seales. 

Demands of Nop-Gaz. tied Officer. of 
HImachal Pradesb 
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994. SIIRI SHRI CHAND nOYAL: (It) t"~~ ~ oifi !fliT ~~ fififiilt" 
Will the M·nister of HOME AFFAIRS be t? 
pleased to slale : 

(a> whether the non-Gazeted Officers of 
Himachal rradesh have dem"nded thai Iheir 
strike period be treated as special leave 
period; 

(b) if 80; tbe reaction of Government 10 
their demand; and 

(cl whethrr their is any other oulstanding 
iaaue or dem.,nd of the Himachal ra .~h 

employees Iha' has re~  unresolved and, 
if, 80, the details &bc:f-ar.'1 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS, AND 
MINISTER OF STATE, DEPARTMENTS 
OF ELECTRONICS AND SCIENTIFIC 
AND INDl'STRIAL RESEARCH (SHRI 
K. C, PANTI; (a) Yes Sir, 

(b) The Government of Hima.hal Pradesh 
have informed that their renelion is not 
favourable. 

(c) The Governmenl of Himachal Pradesh 
haw intimated that al far as they are 
concerned, no other issue or demand of 
N. G. Os. has remained unr"soh·ed exceptinl 
the deman of the employees for grant of 
special leave to work-tbalged and lempalary 
N. G. Os for Ihe period of strike whicb i8 
beinl examined by tbal GOwrDmalt. 
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Formation or ~n~mo  Hili Stale 
In U.P. 

9,6. SHRI RAMAVATAR SHASTRI: 
SHRI VASUDEVAN NAIR: 
SHRI JAGESHWAR YADAV: 
SHRI CHANDRA SHEKHAR 

SINGH: 
SHRI J. M. BISWAS : 

Will Ihe Minisllf of HOME AFFAIRS 
be pleased to state : 

(a) wbetber it is a fact that leader. of 




